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Title: Need to accord 'National Fair' Status to Shravani Mela of Sultanganj, Bihar.
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&€| (Interruptions)
HON. SPEAKER: Now we take up item nos. 9 and 10 together. Shri Adhir Ranjan Chowdhury to move the Statutory Resolution.
...(Interruptions)

SHRI MALLIKARJUN KHARGE (GULBARGA): Madam Speaker, before you take up the next item, I want to make a small request. Our hon. Member is
seeking the intervention of the hon. Minister. On the matter raised by Shri K.C. Venugopal, the Government should, at least, say what they are going
to do. Otherwise what is the point of raising the matter? ...(Interruptions)

Frotoller arezugt & 3 53t wuerd ordl a3 el
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SHRI JYOTIRADITYA M. SCINDIA (GUNA): Madam Speaker, they should respond to this issue because this is a very important issue relating to
security of the country. ...(Interruptions)

HTGTOIRT EAZT & ST IWRT JARPI Y A a2 oy

&€, (carauren)
HON. SPEAKER: Shri Adhir Ranjan Chowdhury.

... Interruptions)

SHRI ADHIR RANJAN CHOWDHURY (BAHARAMPUR): Madam, the Members are agitating. How can I speak? ...(Interruptions)
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HON. SPEAKER: Adhir Ranjanji, are you speaking or not?



SHRI ADHIR RANJAN CHOWDHURY : Madam, I want to speak. But how can I speak when the House is not in order? You have to bring the House in
order first. ...(Interruptions)

HATolellRT are=uet ¢ 3l Foret ofl, amu & & g anues! awdlls 3 3 3

Q€| (curaumer)
HON. SPEAKER: Mo, I cannot compel them.
...(Interruptions)
ATololiRT rearer & welsr, wilsr, Yo aidt 2 &
...( Interruptions)

SHRI JYOTIRADITYA M. SCINDIA : Madam Speaker, the Member has a right to request the Government to respond on any matter. But you can
direct the Government as this is a matter relating to internal security of the country. ...(Interruptions)
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Frotoller ezagd @ wellor, W1E wauersion amu &lor aidl @3 radl) Aot ansed of. 9 afz 10 frn 3,
...(Interruptions)
HON. SPEAKER: You cannot compel them on something during ‘Zero Hour".

...(Interruptions)



